CENTRAL ADMINISTRATIVE TRIBUNAL
BANGRL BENCH

Second Floor,
Commercial Complex,
Indirenagar,

Bangalore-560038

~ Dated: tli? SE* g 3

APPLICATION NO(S) 434 of 1990,
APPL ICANTS: K.P.Rajarem

v/s. RESPONDENTS: Secretary,Council of
\ Scientific & Industriesl Reseaach
TO, - New Delhi’ end Others,

1. Sri.K.F,Rajaresm, S/o Late K,P.Karunskaran,Section Officer,
Natlonal ?eronautlcal Laboratory,Kod1hally,Bangalore-17.

2. Sri,H,Sulaiman Sait &dvoeete,No 52 Infantry Road,
. Bengalore-1,

- dubject:- Forwarding of copies of the  Order passed<gl ‘

the Central Administrative Trlbunal,angalore,

Please find enclosed herewith a copy of the
ORDER/STAY/INTERIM ORDER, passed by this Tribunal in the

above sasid application(s) on 27th Rugust, 1993~
M/\Q'/%
"« DEPUTY REGISTRAR '
Q, _ JUDICIAL BRANCHES.,
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o ?‘ , —23 -
Date I Office Notes , Orders of Tribunal i
|

PKS (VC)/VR(MR)

27,8.1993

Called thrice. Party in person
- absent, Dismissed, [

sd-

VICE CHAIRMAN
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